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Background:  

Hon’ble National Green Tribunal, Principle Bench, New Delhi, vide their Order 

dated 23.07.2020 in the matter of News  item published on 13.07.2020 in daily 

“India Today” titled “Massive fire engulf Vizag plant, explosions heard, injuries 

reported” in OA No. 134/2020, had directed as follows:   

 ………… the Chief Secretaries of the all the States may hold meetings with 

 concerned officers and stakeholders within two weeks from today to take 

 stock of the situation and issue such directions as may be found necessary. 

 The preventive action may also include mock-drills as statutory requirement 

 to be performed under the 1989 Rules. 

Action Taken Reports (ATR)  

i) In compliance of the Order dated 23.07.2020 of Hon’ble National Green 

Tribunal, Principal Bench, New Delhi in OA 134/2020, a meeting was held 

on 20.08.2020 under the chairmanship of the Chief Secretary, Tripura with 

officers concerned and all the stakeholders regarding effective 

implementation of the Manufacture, Storage & Import of Hazardous 

Chemicals Rules, 1989 and the Chemicals Accidents (Emergency Planning, 

Preparedness and Response) Rules, 1996 for ensuring safe operation of the 

industries dealing with hazardous chemicals. A copy of the minutes of the 

said meeting is enclosed as Annexure-1.  

 

ii) A Memorandum has been issued by the Science, Technology & 

Environment Department, Government of Tripura to carry out regular and 

periodic inspection of industrial and chemical sites in accordance with the 

stipulated provisions of the Manufacture, Storage & Import of Hazardous 

Chemicals Rules, 1989 and the Chemicals Accidents (Emergency Planning, 

Preparedness and Response) Rules, 1996 for ensuring safe operation of the 

industries. (Annexure-2) 

 

iii) There is no chemical manufacturing industry in the State. However, there are 

22 numbers of industrial unit in existence, where some notified hazardous 

chemicals are being used as raw materials or during manufacturing of the 

products. The list of the identified units is enclosed as Annexure-3.  
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All the identified industrial units are being operated with valid Consent 

Certificates from Tripura State Pollution Control Board(TSPCB), Boiler & 

Safety Certificates from Factories & Boiler Organisation and others 

requisites.  

 

The periodic inspections of all identified industrial units are being carried 

out to monitor the compliance of the Manufacture, Storage & Import of 

Hazardous Chemicals Rules, 1989 and the Chemicals Accidents (Emergency 

Planning, Preparedness and Response) Rules, 1996 by the Factories & Boiler 

Organisation and TSPCB.  

The  

 

iv) Among the aforesaid 22 numbers of industrial units, 2 (two) units have been 

identified as Major Accident Hazard (MAH) units under Gomati and 

Sepahijala Districts. The concerned District Magistrates & Collectors have 

been directed to prepare off-site emergency plans in consultation with 

Factories & Boiler Organisation and concerned industrial units.  

 

v) Tripura State Pollution Control Board (TSPCB) issued letters on 01.06.2020 

to all the industrial units where hazardous chemicals are being used as raw 

materials or during the manufacturing process of any product to take the 

following necessary steps to avoid the occurrence of any leakage and 

accident : 

a) A proper safety and hazardous audit of all industrial units should be 

done. 

b) Pollution Control Equipments should be connected with Online 

Continuous Emission Monitoring System(OCEMS) with Central 

Pollution Control Board (CPCB)/State Pollution Control 

Board(SPCB) server. 

c) Effluent Treatment Plant (ETP) including safety equipments and its 

machineries should be good in operation. 

d) Utmost care in handling hazardous chemicals by using trained 

manpower should be taken. 

e) Safety of workers and residents in vicinity should be ensured. 

f) The stipulated provisions of the Manufacture, Storage and Import 

Hazardous Chemical Rules, 1989 and The Chemical Accident 
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(Emergency Planning, Preparedness and Response) Rules, 1996, 

should be followed. 

A copy of the said letter is enclosed as Annexure-4. 

 

TSPCB issued Advertisement in the daily local newspaper on 01.06.2020 to 

create awareness among all the stake holders who are Manufacturing, Store 

or Import Hazardous Chemicals in the Sate and also to take necessary steps 

to avoid the occurrence of any leakage and accident. A copy of the said 

advertisement is enclosed as Annexure-5. 

vi) In compliance of the CPCB’s letter No. B-29014/IPC-I/MSIHC/2020 dated 

08.05.2020 and No. B-29014/IPC-I/MSIHC/2020/1884 dated 01.07.2020, 

TSPCB submitted the action taken report regarding risk studies and strict 

safety precautions to be taken by the industries dealing with hazardous 

chemicals. (Annexure-6) 

vii) In exercise of the power conferred by Sub-Rule (1) of Rule- 6 of The 

Chemical Accident (Emergency Planning, Preparedness and Response) 

Rules, 1996, the Government of Tripura had already constituted State Crisis 

Group vide Notification No.F.8(1)/DSTE/ENV/Pt-V/1314-73 dated 

17.04.2003. (Annexure-7)  

viii) 4(four) out of total 8 (eight) Districts, namely West Tripura, Sepahijala, 

Gomati and North Tripura have been identified having industrial units to 

deal with the major hazardous chemicals. In exercise of the power conferred 

by Sub-Rule (1) of Rule- 8 of The Chemical Accident (Emergency Planning, 

Preparedness and Response) Rules, 1996, District Crisis Groups for the said 

Districts have been constituted. (Annexure-8)  

ix) Local Crisis Groups for Sadar, Bishalgarh, Udaipur and Dharmanagar Sub 

Divisions under West Tripura, Sepahijala, Gomati & North Tripura Districts 

have also been constituted. (Annexure-9) 
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No.F.2(4e)-FBlHCR/e0( pl/l t \., - 0l:,
Government of Tripura

Factories & Boilers Organization
Suraksha Bhavan

Pandit Nehru Complex, Gorkhabasti
Aeartala -799 006

Doted, Agortola, the 4th September, 2020.

Subject:- Minutes of the meeting under the Chairmanship of the Chief Secretary, Tripura held
on 20/08/2020 at LL.00 am in Conference Hall No.ll of the Civil Secretariat in
compliance of order dated 23/07/2020 of Hon'ble National Green Tribunal, principal
Bench, New Delhi in OA No.134/2020 in connection with News itern published on
13.O7.2020 in daily "lndia Today" titled "Massive fire engulf Vizag chemical plant,
explosions heard, injuries reported" regarding implemention of 'Manufacture, Storage
and lmport of Hazardous Chemical Rules, 1989' and The Chemical Accidents
(Emergency Planning, preparedness and Respons) Rules,l_996,.

To

1. P.S' to the Chief Secretary, Tripura for kind information of Chief Secretary.2. Shri Shailendra Singh, Specialsecretary, Labour Department, Government of Tripura.
3. Smt. Tanushree Debbarma, Secretary, Revenue Department, Government of Tripura,

Agartala.

4' Dr. Prashant Kumar Goyal, Director, lndustries & Commerce Department, Government
of Tripura, Agartala.

5. Shri Animesh Das, Director, Science, Technology & Environment Department,
Government of Tripura, Agartala.

6. Shri T' Roy, Labour Commissioner, Labour Department, Government of Tnipura,
Agartala.

7. Shri B. Chakraborty, Joint Director, Director, Science, Technology & Environment
Department, Government of Tripura, Agartala.

1$r- Shri Bishu Karmakar, Member-secretary, Tripura State pollution Control Board,
Government of Tripura, Agartala.

9. Shri Tapan Kr. Roy, Fire Service Department, Government of Tripura, Agartala.
10. Er. Suryapal Majumdar, Inspector of Factories, Government of Tripura, Agartala.
11. Shri Dipak Rudra Paul, Jr. Scientist, Tripura State Pollution Control Board, Agartala.
12. ShriAbhijit Dgs, lnformation officer, Tripura State Pollution c\ntrol Board, Agartala.

\

\RCg;.',.;;,, fiffiI:-,u-.
,1 fi .. : . )'., Chief lnspector: oflractories & Boitersl':; Chief lnspector of[Factories & Boilers

) _'il i,., i,, uorrrn"*Jnlrtffi

..Si} * j'I s1i,;



[int''res of the meeting under the Chairrnanship of the Chief Secretary, Tripura held
on 2O/OA|2O2O at 11.OO arn in Conference Hall No-II of the Civil Secretirriat in
cornpliance of Order dated 23./07 /2O20 of Hon'ble National Green Tribunal, Principal
Bench, New Delhi in OA No. L34(2O2O in connection with News item published on
L3.O7.2O2O in daily o'India Today" titled '6Massive fire engulf Vizag chemical plant,
explosions heard, injuries reported" regarding implementation of ' Manufacture,
Storage and Import of flazardous Chemical Rules, 1989' and The Chemical Accidents
(Emergency Planning, Preparedness and Response) Ilules, L996'

A meeting was held under the Chairmanship of the Chief Secretary, Tripura on 20/08/2O2O
at 11.00 am in the Conference Hal1 No-II of the Civil Secretariat, Agartala in compliance of
Order dated 23107 l2O2O of Hon'ble National Green Tribunal, Principal Bench, New Delhi in
OA NO. 13412O2O regarding implementation of 'The Manufacture, Storage qnd Import of
Hazardous Chemical Rules, 1989' and 'The Chemical Accidents (Emergency Planning,
Preparedness and Response) Ruies, L996'.
The list of officers who attended the meeting is at Annexure-I.

The discussions were held regarding various provisions of the Rules as well as action already
taken in this regard. The decisions taken in respect .of effective implementation of The
Manufacture, Storage and Import of Hazardous Chemical Rules, 1989' and 'The Chemical
Accidents (Emergency Planning Preparedness and Response) Rules, 7996'are as foliows:
1. The status report containing last date of inspection , hazardous chemicals used and

compliance to safety norms etc. for the identified 22 nos. of industries is enclosed as
Annexure-Il. The inspection shall be completed within next 2 (two) months for the
units, if done prior to 6 (six) months.

[Action: Factoies & Boilers Orgaruisation]
A model off-site emergency plan may be shared with the concerned District Magistrate
& Coilectors for preparation of the off-site emergency plan for the respective Districts.
The concerned DMs may be requested to finalize and submit the off-site emergency
plan within next 1 (one) month.

fAction: Factories & Boilers Organisation and,concerned DMs/
The District Crisis Groups may be constituted in the 2 (two) Districts namely North
Tripura & Gomati to deal with major chemical accidents and also to provide expert
guidance for handling chemical accidents.

[Action: Science, Technologg & Enuironment/ Factories & Boilers Orgn.]
+. Exercise may be conducted to identify the number of Local Crisis Gr6ups to be

constituted as per the 'Manufacture, Storage and Import of Hazardous Chemical Rules,
19.89'and necessaqr actipn may be taken for their constitution accordingly.

[Action: Sciertce, Technology & Eruuironment/ Factories & Boilers Orgn.]
t. The Status Report showing the date of last mock-driIl conducted for the identtfied 22

nos. of industries is enclosed as Annexure-Ill The occupiers who have not conducted
mock-dri1l as per schedule, should be instructed to conduct the same within 15 (fifteen)
days positively. This may be ensurecl by the Factories & Boilers Organisation.

[Action: Factories & Boilers Organisation]

2.

-J.



7.

water sampies ol surrouncling arc'a of the iclent it'it:<l 22 nos. of industries are to ber :ollected by Factories & Boilers organization and thc siime may be sent to the pwD(Dws) for anal5'sis u'ithi, next one month positively. F-url.her, tt. reports may beobtained from PwD (DWS) within one month of sending the s:-rmples. Initiatiyes to betaken to take necessaly action/measures based on the water quality report, if any.

[Action: Factories & Boilers Orgnnisation]No industrial unit, whether private or Government, may operate without consent toEstablish/consent to operate certificate from Tripura state pollution cont'ol Board(TSPCB)' TSPCB may take initiative to bring all such units under the p,rview ofconsent mechanism urnder the water (Prevention & control of pollution) Act, r9T4 andthe Air (Prevention & contror of pollution) Act, 19g1.

[Actiort: TS?CB]Third Party Audit for on-site safety norms regarding use, storage, import and handlingof kt'azardous chemicals in the identified,22 nos. of industrie" *ay be done by engagingpreferably educational Institutions such as NIT, Agartala, Tripura university etc.

[Actioru: Factories & Boilers Organisation]A committee may be constituted under the Chairmanship of the secretary, LabourDepartment for supervision of preparation of offsite -,.*.rg".rcy plan as well as itsexecution in the concerned Districts. The representatives from Revenue, Health, Home(Fire Service) Departments and Tripura State pollution Control Board may be themembers of the said committee. The chief Inspector of Factories & BoilersOrganisations may be the Member- Secretary of the said Committee.

[Action: Factories & Boilers Organbatioru]
Factories & Boilers organisations and TSPCB must ensure regular inspection and alsofollow up measures for the identified,22 nos. of industries 

"" p*. relevant Rules.

[Actioru: Factories & Boilers orgartisation and rspc3]The report of the iast chemical accident/leakage happened in the cold storage unitlocated at Huflongcherra, Dharmanagar rr,ay be examined and the recommendations
therein may be enforced on a-11 the concerned units for compliance so that similar
accident may not recur.

[Action: Factories & Boilers Organisation]

Enclo : As stated.

8.

9.

10.

11.

w^klf
Chief Secretary



ANNEXURE-I

List of officers attend the meeting held under the chairmanship ofChief Secretary, Tripura on ZO/AS12O2O in the Conference Hall.il.

Name, Designation & nepartment

9.i Ml,.oi, Krgr.r, chi.f
Sri Shailendra Si

ment of TripuraSmt. Tanusree Deb Barma, Secretary, Reverr@
Government of Tripura
Dr. P.K Goyal, Director, Industries & Commerce Departm"nt,Government of Tri
Sri Animesh Das, Director,
Government of Tripura

Science, Technologz & Environment,

Sri
Tri

T. Roy, Labour Commissioner, Labour Oe

Sri B. Chakraborty, Joini Director,
Government of Tripura

Science, Technolog)r & E;vironment,

Sri Bishu Karmaka., M"m
rJoaro
Sri S.C. Das, Chief tnspector
Government of Tripura

of Factories & eoite.s-Orga;irati,c.,,

Kr. Roy, Fire Service Departr.rerrt, Governrnent of TripuraSri Suryapal Majumdar,-nspectoq
Government of Tripura

Factories & Boilers Organiratiorr,

Sri Dipak Rudra
Board

Paul, Jr: Scientist, Tripur

Sri Abhijit Das, Informi ontroiBoard



ANNEXURE.I

List of Officers attended the meeting held under the Chairmanstrip of
Chief Secretary, Tripura on 2OlO8l2O2O in the Conference Hall-U.

sl.
No.

Name, Designation & Department

1. Sri Mano j Kumar, Chief Secretary, Government of Tri
2. Sri Shailendra Singh, Secretary, Labour/Science, Technologr &

Environment Department, Government of Tripura
3. Smt. Tanusree Deb Barma, Secretary, Revenue Department,

Government of Tripura
4. Dr. P.K Goyal, Director, Industries & Commerce Department,

Government of Tripura
5. Sri Animesh D€.s, Director, Science, Technologr & Environment,

6. Sri T. Roy, Labour Commissioner, Labour Department, Governtnent of
Tripura

7. Sri B. Chakraborty, Joint Director, Science, Technologr & Envirc,nment,
Government of Tripura

8., Sri Bishu Karmakar,. Member Secretary, Tripura State Pollution Control
Board

9. Sri S.C. Das, Chief Inspector of Factories & Boilers Organization,
Government of Tripura

10,. Sr Tapan Kr. Rov, F'ire Service Department, Government of Triprtra
11. Sri Suryapal Ma umdar, Inspector, Factories & Boilers Organization,

Government of
t2. Sri Dipak Rudra Paul, Jr. Scientist, Tripura State Pollution Control

Board
13. Sri Abhijit Das, Information Officer, Tripura State Pollution Control

Board

,



rvleeting to discuss compliance of Order dated 23.07 .2020 of Hon'ble NGT, PB, New Delhi regarding

implementation of Manufacture, Storage and lmport of Hazardous Chemical Rules, 1989

Date : 2O|OB|2O2O Venue : Conference Hall-ll, Secretariat Building

Department/Organisation Signature
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Anrt+xurta-- 2

subject: compliance of the Manufacture, Storage anci In:.port oi Haza::dous C6emicalRules, 1989 ald the chemical Accidenls (Eme.gi.1, pianning, preparedness)
and Response) Rules, 1996 _ reg.

rr'it rtts a reference to the Advisory issueci by the Ministry of Environment,Forests climate change, Goverment of Indii vide D.o.'N".-i|-i'iZ')2019 - HSM datedJune 27, 2a2o in view of a feu' accident reported in the chemical industries in variouspart of the country, due to industrial operaiion after proionged lockdorvn on account of:C','l: .1 ! rri.ndtirric. - -----o--

in this context, it is imperative to carry out regular and periodic inspections ofindustrial and chemical sites in accord.ance with the stipulated provisio,s of theIViarrufacture, storage and import of Hazard.ous chemical Rules , tg}g and the chemica_lAccidents (Emergency Planning, Preparedness and Response) Rules, 1996 for ensuringsafe operation of the industries.

Hence, the preliminary asses^sment of the operation w.r.t safety and maintenanceaspects including safety audits of the industries may be undertake, to avoid theoccurrence of any accidents before resuming operation tr trr. units. There is a need totake action for res-ul.ar filing of reports ,ra .tiirgent action against the industries, incase of violations- It is a-lso necessar5r to be assure? that no *air"i.v 
"hai1 

be a,ouzed tooperate / restart their operation without valid consent.to operate C.rtiti.""6

,''-'\Y
ra{"*rsfu.u, G)n" 

'

Addl. Secretar5r & Director,

To:

6 - 1."14bS .District M agistrate

ia-.l' i' ?ok

'* ,,,

",sF 
laoi#o.",t^ii

Date: :'laBl2O2A

G TJR]{HABAST] : AGARTALA
fRIPIJRA.- 7990()6

iro. F.8(35)lDSTLlEi\\i1pi-i7 
;,ffi_'

GO\/E}? N I\4]lNT') F TRIPI]RA
DEPTT. CP SCIENCE, TIiCH}JOL,CGY & E]\J\,/IRCI{T,{tri\T

ViGYA}i. PRA.JUKTI () PARIVtrSH B}jA\A/A]\

DSTE

1' The Director, Industries & Commerce Department, Govt. of Tripura, Agartala.
T*:."I:ill X 

ecto r of Factorie s & R oiter", T.ipr.u-, c o.*r.ri r"ii ag*.rr". .
v5. Lne Nlember Secretaty, TSPCB, Gorkhabasti, Agartala.

Copy to:
1' The PPS to the chief Secretar5r, Tripura for kind information to the chief Secretarl,,Tripura.

?' !\f'secretar5r,-Revenue Department, Government of Tripura for kind information.3' The PA to the secretary, ST&E for kind information to the Secretar5z, sT&E.4. The Special secretar5r, Labour Department for kind information.
5' The Director, Directorate of Fire service, Fire Brigade chowmuhani, Agartara.

XrG\"V) ' ,r/.\NAddi. SecretarJr-& bi..cto.,)

Ss}
r+t6i U(o

DSTE

*..J3 oz



A h ,r-qx u Kl- 3

List of fagtories used Hazardous Chemicals Substances
SI Name of tr'actories Location District Activity

Power Generation

1. Agartala Gas Turbine po*", proj.A,
NEEPCO Ltd.
-711.. C in\i! ^-- h

R. C. Nagar,
Jirania

West

2. ,.v,v rvrvv \rds 6aseo power project,
OTPC Ltd.

Pa lata na,

Udaipur,
Gomati Power Generation

---

Power Generalion
3. r-ur- tvtw tnpura Gas Based power

Project, NEEPCO Ltd.
Monarchak,
Sonamura,

Sepahijala

4. utr Lorporatron Ltd.

.lI

Rajbari,
Dharmanagar

North 5torage & handling of M.S, H.S-D,
K. Oil.5. .,ru,qrr vil uut putdLlon Lto.

LPG Bottling ptant, tOCt

Agartala
Airport,

West )rorage & handling of Aviation
Fuel6.

Bishalga rh, Sepa h ija la
7.

ndnoilng & botiling of LPG

-

Storage & handling oi n^ t.
Fuel

Dildrar petroleum corporation Ltd.
BPCL.

Agartala
Airport,

WeSt

oo. nuuuer Lenlnrugtng Factory & Crepe
Miil.

Takmacherra,
Sa ntirbaza r,

South t(ubber Centrifuging

Manufacturing of Oxygr.n

9. rnpura Atr products, Bodhjungnagar
lndustrial Growth Centre.

s. S. Foam lndustriei--

Bodhjungnagar, I West
Agartala. 

I

10
Na rsh inga rh,
Agartala. -

West Manutacturing of foam

11

12

Cold Storage
rvrls. tnpura uold storage (A unit of
Ilplfa Flour Miil)

Huplongchhera,
Dha rmanagar.

North

Baikhora Cold Storage
Cold Storage

Cold Storage

Coh Str,"g"

Cold Storage

c"ldst"rg.

Santir Bazar South

13 jvutti-purpoffi
_l Capacity at Satchand

Subroom So uth

1.4 1 nnnAlvvv,yr r uopdurLy Amarpur Multi_
purpose Cold Storaee

Da la l<,

Ama rpur
Gomati

15 h )rorage, tseltali, I Khowai Khowai

16 rvrerdEnar J5uu MT Cold storage,
Chandigarh

Melaghar Sepa h ija la

17 )nerowatt Htmghor & Services (p) Ltd.,
Jhu1dpr.

Aga rta la West Cold Storage
18

Cold Storage I
--I

Cold Storage 
I

Crld Errrg.

coro storaee 
-.---.---.---.-__-l

rvrls. Kumarghat Cold Storage,
lndustrial Estate,

Kumarghat Una koti

19 zuuutvt I vtutti_purpose cold storage
at Bagbasa.

Dharmanagar North

20 zuuurvt r Lapactty Multi_purpose Cold
Storage at Belonia
Akshay Cotd st".ga s*th
Ga nga naga r

-

Annapurna Himghar, 
----.__.-'.-

lc ha ila lch h e ra

Belonia South

2L
Dharmanagar

-

Dha rma naga r

North

North
22

Cold Storage



Ar.r,+ X Drt-a- *X 
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Dated: t)l l06l2O2O

Yours laithlglly,
/\ ,/
G*.q(,"t{P

(Aparajita Das)
Asst Environrnental Engineer

T',MEpffi$[A $',H"A}"ffi pffiil,fl"ti',[',fiffi$d ilffiF.I $.mffi[" ffitrARffi
(l\ Govt. of Tripura CIu garrlsr*tion)

No.F. L7( 1)/TSPCB/Corrs I 2o2o^2L I rj b'l 3
To

Art cozrc-p>ror'eJ'

Sub: Strict safcty prccautions to be takcn beforc resuming operation of units after
COVII) t9 lockdown,rcg.

Sir,

A comniunicatiorr has becn rcceivcd from thc Chairman-r, Ccntral l)ollution
Control l3oard, I)clhi rcgarding strict safety precautions to bc taken tlefore resuming
operal,ion of units aftcr COVII) lg lockdown.

In this rcgarcls, you arc r:cqucstcd to takc the lollowing necessary steps to avoid
thc occurrcncc of any chcmical lcakagc and accident:

a) A propcr safety and hazardous audit should be donc.
b) f)ollution Control F)quipmcnts should be connccted with OCF]MS with

CI)CB/Sl'}CIl scrver.
c) Flffluent Trcatment l)iant (l'lTl']) including safety equipments and its

machincrics should bc good in opcration.
d) Utmost ca,re in hanclling hazarclous chemicals by using trainecl manpower

should bc takcn.
c) Safcty of workcrs ancl rcsidcnts in vicinity should bc cnsurcd.
0 Thc slipulatcd provisions of thc Manufacturc, Storagc and Import of

Ilazardous Chemica-l Rules, 1989 and thc Chemica.l Accidental (F)mergency
I)lanning, I)reparedness and Response) Rules, 1996 should be followed.

You are also rcquestcd l.o submit compliance report to the lloard within 3O days
from the datc of issuance of this lctter.

PARIVE$}I BI{AW/\T\T
Pandit Nehru Cornplex, Gorkhabasti,
P0 : Kunjaban, Agartala,
West Tripura, Plf{ - 799 006

Phone: (0381) 231 2589 1 i2322455
232 2462 (Chai rman), 232 8V SZ (Member Secretary)
Fax : (0381) 232 5421, 232 2455
e-mail : trippcb@sancharnet.in / hoospcb{r@gov.in
website : nwvtr.tspcb.iripura. gov.in
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June OL 2O2O
"fr.1" +tr)/rsPcB/ S^ (' [; S'- > 2-

To
The Editor/ Advt' Manager
Dainik Sambad
Agartala, West TriPura

Sub : Advertisement

Sir/ Madam,

Arr,exurLa-*t g
'$'mH',PL$[tA$TATffiPffi'LL[}TLqUqffiffi[$Tffiffi["mffiA'mffi

t'." c;;t*" if -T-'ln'u t* ()r6na migation)

CoPY to:

l.Chairman,TripuralftePollutionControlBoardforkindinformation.
2. Member S""'"i":" Triella, S'"i" ptff"qorr 

'C:"ttol 
Board'

3. Head "r 
oiiit' ilipt"u-St"tJ poitt'tiott Control Board'

;'. N".r'.+trtlrsPcB/2ot6'L7 I )

G"/o"*!'-
Asstt' Environmental Engineer

Iwould'requestyoutokildlypublishtheenclosedAdvertisement

matter as (3 col' x L2 cm) in your 2"a June' 2O2O issue at

Government of TriPura' ICA rate'

You are also requested to

paYment.

Enclo : As stated

send your Bill in triplicate for arranging

Yours faithfullY'
,/N"**'

(AParajita Das)

Asstt. Environmental Engineer

Fxwiursrt E${Al\ilAru

;ffi;iN"*, ComPtex, Gorkhabasti'

tt'r*,itoee1) 231 25ss t?322455 
^

;ffi;di6Jlr*an:, aiz eisz (Member secretarv)

;r- I iois\l 232 5'r21, 1132 2'455

e-rnaiN : trippcb@sani@t*t]i.l,loospcb{r@gov'in
r^,*,1:II:r?ffi1T35a,* ffi h-iG'; ffi;.i6pcb'tripura'sov'in



No.r. 1 7( 1 )/TSPCB /Corrs. / 2O2O-2t lv ol-l I \ Dated:O1/O6l2O2O

Attention To All The Units Which Manufacture' Store Or
Import Hazardous Chemicals

As per communication rcceived from thc chairman, central [)ollution
Control lloard rcgarding strict saibty precautions to bc taken before

resuming operation of units which manufacttrre, store or import F{azardot.ts

chemicals after coVIl)-19 lockdown, all conccrned are hereby requested to

take the following nccessary steps to avoid the occurrcnce of any chemical
leakage and accidcnt:

a)
b)

d)

e)

0

c)

A propcr salcty and hazardous
l)ollution Control EquiPmcnts
with CPCi:3/ SPCIJ servcr.
i:lffluent Trcatment I']lant (ETP) including safcty equipments and its
machineries should bc good in opcration-
Utmost care in handling hazardous chemicals by using trained
manpower should bc taken.
Safety of workcrs ancl residents in vicinity shouid bc cnsured'
The stipulated provisions of the Manufacture , Storage and Import
of tlazarrious chcmical Rules, 1989 and thc chcmical Acciclental
(Emergcncy I)lanning, Prcparedness and Response) Rulcs, 1996

should bc followcd. 
sd/-

(Bishu Karmakarl
Member Secretar

audit should be done.
should be connected with OCEMS



-\

Arr r,a. x una-67;

TftrFlE-iFtA STATil pffitLilTE*rd *OOr*' UO**u

Yours sincerely,

rb^rt$ r.Y. zoto
(Bishu Karmakar)
Member Secretary

Copy to:

Dr. Z. Changsan, Regional Director, Central Pollution Control Board, Regional Directorate,

Lower Motinagar, Shillong-793014.

af t-

T ti: l F Ll t{,4
d.i@

Sir,

(,4 Govt. of Tripura Orgar-lisation)
\trrrr'

lspcD

No.F.l7(lyTSPCBlConslZOz}-}Il I { rt - L1

To
The Member Secretary
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar
Delhi-l10032

July 3 \,2020

Sub:- Risk studies and strict safety precautions to be taken by the industries dealing
with Hazardous Chemicals- reg.

' I would like to refer your letter No.B-29014lIPC-IiMSIHCl2020ll884 dated
0110712020 and to inform you that the Tripura State Pollution Controi Board has issued an
advisory through Notification directing all the units which ale involved in manufacture,
storage or import of hazardous chemicals to take adequate safety precautions to avoid the
occurrence of any accidents before resuming operation of the units, after COVID 19

lockdown. A copy of advisory as displayed in the local newspapers is enclosed as Annexure-
I.

As there is no chemical'manufacturing industry in the State, only a few industries of
different types are in existence, where some notified hazardous chemicals are being used as

raw materials or during manufacturing of products. The list of identified industries/units 
"

granted Consent to Establish & Consenl to Operate is enclosed as Annexure-Il for your
records and ready reference.

The identified industries have re-opened after lifting of Lockdown, but no single case

of accident is reported till date. However, the regular and periodic inspection in such
industries are being carried out to enforce the provisions of the Manufacture, Storage and
Import of Hazardous Chemical Rules, 1989 and The Chemical Accidents (Emergency

Planning, Preparedness and Response) Rules, 1996.

Enclo: As stated

F.ARIVESH BHP.WAN
Pandit Nehru Complex, Gerkhabasti,
PO : Kunjaban, Agartala,
West Tripura, PIN - 799 006

Phone: (0381) 231 2585 t 2322455
232 2462 (Chairman), 232 BtgZ (Member Secretary)
Fax : (0381) 232 5421, 232 24Ss
e-ma.il : tripuraspcb@grnair.com / trippcL,@sancharnet.in / hoospcb-t.@goir in
u,e bs i te : ir.,rr,nrv.ts Dcb. tr ip,.r i.a. q cv. ! n



:/ (.\i)

,q
tt/

sub: Strict safety precautions to be taken before resuming operation of units afterCOVID- I 9 lockdorvn-reg.

Ref: Letter No.8-290 t4 / Ipc-t I MSTHC / 2020, clated 08.05.2020.

Sir,

A Direction was received from the chairman, CPCB regarding strict safetyprecautions to be taken by- all the units that Maniifacturirig, store or ImportHazardous chemicals. before iesnming operation of units a-fter covlD-1g lockdown.

In this connection this is to inform you that Tripura State pollution controlBoard has already issued al a-,lvertisernent in the local newspaper to create awa-renessarnong a-11 the stake hoiders '"vho are Manufacturing, Store or Import Hazardous
Chemicals in this state.

already issued letters to
avoid occurrence of any

Dated: 
.L7 /06l2OZA
j 
'l;i

concerned uni.ts, and
chemical leaktlge and

Yours faithfully,
n\ .t}'{ 

, }..,.41 ti - (.?eQ_o
(tsishu Karmakar)

Member Secretary

I kt P'J iil.. $l'nT l* ['(,1 [" L" t 
j "i 

I t.; i'l 
- 
i i r i"'[' RU L l*0;r''k[:

r...'.:.,.r....,.1. -... [Lli.': . . . '''i"ti-"i)

No.F.17(1)/TSpCB/Corrs I2OZA-2Ll r,,'0,,,,1t'
To
The Member Secretary
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar
Delhi, Pin-11OO32.

Apart from these, TSpCB has
directed to take necessary steps to
acciclent.

ii:rv,,(;;'rv/,,ii{i,:-i kiLLij -tti'{IAr{
i:)arrlii. trleilir.t Cilingriex, Gc,rkh+lhasti,

P{) : iiurtjrl.:eii"i, Agilri;',rli.l'

\tdui;t 'i'tig;rie, fliit - ;/0$ 00tj'

Prhqvo*r*: (0381) 231 215&$ !?322455
232 2.{6'i (Chairr,r;"iri, 23?- li7g2 (Mentber Secretaty)

$"aN : (0381) ?-32 ii":i}11, ?lx;r: 2455
e+mai[ : trippcb(p;.:rrrich*ri ltlt. irl / hor:spch-tr@gcv. in

we'trg ut'"c I vr,rti'uv. t: i.'.' :i,r.tr'i p u i':' got'. i f t
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GOVERNMENT OT TRIPURA: DEPARTMENT OF SCIENCE,TECHNOLOSY & ENYIRONMENT

NO.F.8(I)/D$TE/EF{V lEt-V t t 3 I q - 7} Dated,Agarrak,the. I ff g. . ..naO*
\

ItJOTTFICATION

In exereise of the pol4rer$ conferred by Sub-Rule (l) of Rule-6 of the Cheinical

Accidents {Emergency,Flanning,Preparedness & Response} Rules, lg96,the Government

of Tripura hereby constitutes the state crisis Group as follows:

fl

1. Chief Secretary, Tripura

2. Secretary, Labour.

3. Seeretary, Science,Technology & Environment.

4. Secretary, Health and Family Welfare.

5, Secretary, Industries & Commerce.

6, Secretary, PWD.

7. Member Secretary,Tripura State pollution Control Board.

8. a) Professor of Applied Chemistry,Tripura University .

b) I-lead of deptt. of Medicine,G.B.Hospital,Agartala ,

c) Two more Experts oo tndustrial Safety and

d)"Health (To be nominated later on )

9. Secretary, Transport .

l0.Chief Inspector of Factories & Boilers .

1 l. Director of Fire Service .

12. Director General of Polioe .

1 3. Plant Manager,LPG Bottling Flant,l0C Ltd.,Bishal garh.

Chairpereon.

Member Secrehry.

Member.

Member.

Mernber.

Member.

Member.

Member.

Member.

Member.

Member.

Member.

Member.

Mernber.

Member.

Commiss io ner-Cum-Secretary.
to the Governglent of Tripurn.

,r-

i
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Q*pv to ;-

1. Secretary to Governor,Raj Bhavan,Agartala.

2. Office of the Chief Minister,Govemment of Tripura,Agartala.

3.Offce of the All Ministers,Tri

4. 0ffice of the ChairnanoTripura State Pollutioa Control Board.

5. Chief Secretary , Oovemment of Tripura,Agartala.

6. All Mernbers of the Commiuee

7. All Departments,Govemment of Tripura,Aggrtala.

8, All Heads of Department, Govt. of Tripura,Agartala.

Copy also f.orwsrded&f l-

1) The Secretary, Ministry of Environment end Forests, Govt. of India,

New Delhi-l 10003. I

2) triroctor General of Fautory Advice $ervice & Labour Institute,Ministry of

tabour,Central Labour Institute Bldg. N S Mankiker M*g, Sion,Mumbai-4000?2

( G.K.R*o )
Commissioner-Cum-Seeretary
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GOVERNMENT OF TRIPURA
DIIPARTMEI\T OF SCIENCE,TECI{}'{ OLOGY & ft,NYIRONMBN'T

PS,NDIT I{BHRU COMPLIiX : GUREII4"SASTI.AGARTALA.

No.r.s(r )msru/rmv/r r-v t t p74 * 4 33 Dated,Agartala,tk e. I .H.* ..,rUUr.

NOTIFICATION

In exercise of the powers confered by Sub-Rule (1) of Rule-8 of the Chemical

Accidents (limergeney,Planning,Preparedness & Response) Rules, l996,the Governmenl

of Tripura hereby eonstitutes the District Crisis Group fur West Tripura District as

follows:

I . District Mgistrate & Collector,West Tripura District.
2.Insp ector of F actories,Sy'est Tripwa Distriet.
3. Superintending Engineer,Electrical Circle- ti,
4. Divisional Fire Officer,West Tripura District.
5. Distrist Informatiou Officer,West Tripura Eistrict,trCAT Deptt.
6. Director, Civil Defenoe.
7.One reprssefltative of Trade Unions to be nominated by the

Distrist Magistrate & Colleetor.
8, Dy" Superintendent of Police to be nominated by S P West.
L Chief Medical Officer,West Tripura,
I CI.Hxecuf ive Officer,A gartal a Muni c ipal Council / Member-

Secretary,Notifi ed Area Authority.
I I . Superintending Lagineer,Publi c Health Engineering Circle,Agt.
l2.Representative of Tripura State Polliltion Control Board.
13.Dy. Director of Agriculture,West Tripura District.
l4.Four Experts (Industrial Satbty & Health) to be norninated

by the District Magistrate & Csllector.
I 5.Dy. Transport Commissioner (DTC).,
16.One representative of Industry to be nominated by the

District Magistrate & Collector.
lT.Chairpersons of Local Crisis Groups.

Chairperson.
h,Iember S*cretary
Member.
Member,
Member.
Member.
Member.

Merrrber.
Member.
Member.

Member.
Member,
Member.
Member.

Member.
Member.

Member,

By the order of the Governor.

to the Goyernment of Tripura.



Copy lp r-

1. Secretary to Govemor,Raj Blravan,Agartala.

2. office of the chiEf Minister,Government of Tripura,Agartala.

3. Offce of the All Ministers,Tripura,Agartala.

4. office of the chairman,Tripura state pollution control Eoard.

5. Chief Secretary , Govenrment of Tripura,Agartala.

6. AI I D epartrnents,Government of tripura,A gartala"

7. All Heads of Department, Govt. ofTripura,Agartala.

8. Disuict Magistrate & Collcetor, West Tripura Dist.

9. All Members of the Committee

Copy alsg fonryardqd to :-

l) The secretary. Ministry of Enviroarnent and Forests, Govt. of India
New Delhi-110003,

2) Director General of Factory Advice Service & Labaur Institute,Ministry of
Labour,central Labour Institute Bldg, N s Mankiker Marg, sion,Mumbai_
400022.

Commissioner-Cum-Seeretary
tq,[he Grye{$menl of Trir}ra.



GOVERNMENT OT'TRIPURA
DEMT. OF SCIENCO, TECHNO}-OOY & trNVIRONMENT

BIGYAN, PRAJUK'I'I O PARIVESH BHAWAN
GORKHABAS,I'I.: AGARTALA

TRIPURA 799006

tro.F.g (35)/ DSrE/ENVI Pt-l I 536t *Tg Dated .H..toB /?o1s

$O IFICATION

In exercise of the power conferred by Sub-Rule (1) of Rule-B of the Chemical'

Accidents (Bmergency, Planning, Preparedness & Response) Rules, 1996, the

Government of Tripura hereby con$titutes the District Crisis Group for Sepahija-la

District as follows:

l. District Magistrate & Collector, Sepahijala District : Chairperson
2, Dy,GenerJManager, TSECL, Bishalghrah, Sepahijata District : Member
3. Divisional Fire officer, sepahijala Dlstrict. i Member

4. District Information Officer, ICA Deptt., Sepahijala Distriet : Member
5. District Controiler of Civil Defence, {D.NI & Collector} Sepahijala: Member

District.
6. Dy. Chief Controller of Explosives or his representative

GNB Road, New Gurvahati, Gulvaha[i -781003
7 . One representative of Trade Unions to be nominated

by the District Magistrate & Collector
8 Dy, Superintendent of Police to be nominated by

S. P Sepahijala District.
9. Chief Medical Ofiicer, Sepahija-la District
l0.Rxecutive Officer, Bishalghrah Nagar Palrchayet
1 l.Superintending Bngineer, DWS, Sepahijala District'
12.Representative of Tripura state Pollution control tsoard
13.Dy. Director of Agriculture, Sepahijala District
14.F0ur Bxpert {lndustrial safety & Health} to be nominated

by the District Magistrate & Collector,
15. Dy. Transport Cammissioner or l.ti* representative
i6.One representative of lndustry to be norninated by the

District Magistrate & Collector.
.LT.Chairperson of Locai Crisis Group (SDM, Bishalghrai:)
lS,lnspector of Factories, Sepahijala District

Member

Member

Mernber

Member
Member
Member
Member
Member
Member

Merrber
Member

Member
:Member Secretary

By the order 
Xf

A
{S. Ku

the Governor

Special $ecretary
Government of Tripua



Copy to:-
1.

2.
.J,
A't.
5,
6.
7.

The Principal Secretary to the Governor, Tripura, Agartaia.
The Principal $ecretary to the Chief Minister, Tripura.
P.S to the AII Ministers, Govt. of Tripura.
The JS & SA to Chief Secretary, Govt. of Tripura.
The Director General of Folice, Govt, of 'Iripura, Agartala.
The Chairman, Tripura Sta4e Pollution Control Board.
P.A/P.S to Atl Pr. Secretarids/Cr:mmissioner /Secretaries/ Special
Secretaries, Govt. of Tripura.

8. ?he Secretary In Charge, Transport Department
9. The DM & Collector, $epahijala District.
10. All Head of Department/Director, Gofi. of Tripura.
11. All $ub-Divisional Magistrate under $epatrijala District.
t2. AII Block Development Officer under Sepahijaia District.
13. All Pereon concerned mentioned in the Notification for this Committee.
r4. The Manager, Gsvernment Pres$ for publication of this notification in the

next issue of ofticial gaaette.

fr

{sdh-r
Special Sectetary

Government of Tripura
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Government of Tripura
Labour Department

(Factories & Boilers Organisationl

1. District Magistrate & Collector, Gomati District, Udaipur.
2. Inspector of Factories, Gomati District, Udaipur.
3.Addl. General Manager, Tripura State Electricity

Corporation Ltd., Electrical Circle, Udaipur.
4. Divisional Fire Officer, Gomati District.
5. District Information Officer, Gomati District, ICA Dept.
6. Dy. Chief Controller of Explosives or his representative,

Chanmari, Guwahati * 781 O2l.
7. Chief, Civil Defence, Gomati District.
8. One representative of Trade Unions to be nominated by the

District Magistrate & Collector, Gomati District.
9. Dy. Superintendent of Police, Gomati District.
10. Chief Medical Officer, Gomati District.
11. Executive Officer, Udaipur Municipal Council, Udaipur.
12. Superintending Engineer, Drinking Water & Sanitation,

Gomati District.
13. Representative of Tripura State Pollution Control Board
14. Dy. Director of Agriculture, Gomati District.
1S.Four Experts (Industrial Safety & Health) to be nominated

by the District Magistrate & Collector.
16. District Transport Officer, Gomati District.
17. One representative of Industry to be nominated by the

District Magistrate & Collector, Gomati District.
18. Chairperson of Local Crisis Groups.

No. F. 7(49)-FBIHCR/ i9'90(P)/ i I / .7 * t(* Dakd, Agartata, the ll k-septemaer, 2O2O.

NOTIFICATIOI[
In exercise of the power conferred by Sub-Rule (1) of Rule-8 of the Ctiemical

Accidents (Emergency Planning, Preparedness and Response) Rules, 1996, the
Government of Tripura hereby constitutes the District Crisis Group for Gomati Dristrict
as follows:

By order of the Governor

- Chairperson
-Member Secretary

-Member

-Member

-Memtrer
-Memtrer

-Mernber

-Memtrer

-Member

-Memtrer

-Member
-Member

-Member
-Member

-Memtrer

-Member
-Member

-Member

Government of Tripura.

Contd.



Copy to :-

1. The Principal secretary to the Governor, Raj Bhavan, Agartala.

2. office of the chief Minister, Government of rripura, Agartala.

3. The Chief Secretarlr, Government of Tripura, Agartala.

4. The chairman, Tripura state pollution control Board, Agartala.

5. Sub-Divisional Magistrate, udaipur, Gomati District.

6. A11 Members of the Committee.

7. The Manager, Government Press for publication of this Notification in the next
issue of official Gazette.

-/ 0f

Deputy"#$#l'*.
Government of Tripura.



Government of TriPura
Labour DePartment

(Factories & Boilers Organisation)

No. F. 7(49)-FBIFICR/ 1990(P)/ i 
" 

,-){.,'-1}.t Dated., Agrtrtala, tne llks"pt.^ber, 2020'

NOTIFICATION

In exercise of the power conferred by Sub-Rule (1) of Rule-B of the Ctremical

Accidents (Emergency Planning, Preparedness and Response) Rules, 1995, the

Government of Tripura hereby constitutes the District Crisis Group for North Tripura
District as follows:

1.

2.

.).

District Magistrate & Collector, North Tripura District,

Inspector of Factories, Unakoti District, Kailashahar.

Addl. Genera-l Manager, Tripura State Electricity

Corporation Ltd., Electrical Circle, Dharmanagar.

Divisional Fire Oflicer, North Tripura District.

Dharmanagar. - Chairperson
-Member Secretary

-Member

-Member

-Member
-Member

-Member
-Member

-Member

-Member

-Memtrer

-Member

-Member

-Member

-Member

-Member
-Member

-Member

4.

5.

6.

District Information Officer, ICA Dept., North 'Iripura District.

Dy. Chief Controller of Explosives or his representative,

Chanmari, Guwahatr - 7 81 02 i.
7. Chief, Civil Defence, North Tripura District.

B. One representative of Trade Unions to be nominated by the

District Magistrate & Collector, North Tripura District'
9. Dy. Superintendent of Police, North Tripura District.

10. Chief Medical Officer, North Tripura District.

1 1. Executive Officer, Dharmanagar: Municipal Council, Dharmanagar.

12.superintending Engineer. Drinking Water & Sanitation Dept.,

North Tripura District.
13.Representative of Tripura State Pollution Control Board.

14.Dy. Director of Agriculture, North Tripurra District.

15.Four Experts (Industrial Safety & Health) to be nominated

by the District Magistrate & Coilector.

16.District Tralsport Officer, North Tripura District.

17. One representative of Industry to be nominated by the

District Magistrate & Collector, North Tripura District.

ls.Chairperson of Local Crisis Groups.

By order of the_Governor
/. i" - ilt/ I t,'\. [{i-"i.1 - 

.( / -

Deputy Secretar5i to the
Government of Tripura.

Contd.
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Copy to :-

1. The Principal secretary to the Governor, Raj Bhavan, Agartala.

2- office of the chief Minister, Government of rripura, Agartala.

3. The chief Secretar5r, Government of rripura, Agartara.

4. The chairm€rn, Tripura State pollution control Board, Agartala.

5. sub-Divisional Magistrate, Dharman&gtr, North rripura District.
6. A11 Members of the Committee.

7 ' The Manager, Government Press for publication of this Notilication in the nextissue of official Gazette.

/.,/

,, i* Ig'JMr)'
Deputy Secretar5z to the
Government of Tripura.
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GO\TERNMNNT OF TRIPURA
DEPARTMANT OF SCIENCE,TECHNOLOGY & ENYIRONMENT

PANDIT NE.TIRU COMPLS&GURKIIABASTI.AG4RTALA.

Arrn.xr-, rro-9

D ate d,A ga rtala,th*. )S.f .. .120s3.r{o.F.B(r}lpsr[/ENvlpr-v/ t A%: 4 1 :

NOTIFICATTON 
!

In exereise of the pCIwsrs oonferred by Suh-Rule (tr) of Rule-8 of the Chemical

Accidents (Emergency,Planning,Preparedness & Response) Rules, 1996,the Government

of Tripura hereby constitutes the Local Crisis Group for Sadar Sub-Division as follorvs :

l. Sub-Divisional hrfagishate,Sadar.
2. Inspector of Factories, Ifiy'est Tripura Distix.
3. Manager, M/s Saha Gas Traders (LPG Bottling plant),Kalagachia'

4. Two namffs and addresses of two Transpofiers carrying
LPG to lv{/s Saha Gas Traders bottling plant at kalagachia. ,

5.Officer in Charge,Mohanpur Fire Service statisn.
6. Officer in Charge, Mohanpur Police Station.
7. Block Development Oflicer, Mohanpw Block.
8. One Representative of Civil Defense.

( to be nominated by Civil Defence ).
9. Medical 0fficer Incharge, Primary Health Center,Mohanpur.

10.Name of the Editor of highly oirculated local newspaper

is to b$ specified es per the decision of the Government.

I 1 . Community Leader/S arpanch/village Pradhan nomina&d
by the Chairperson.

12.One representative of NGOs to be nominated by Chairperson.
13.Two Doctors emineut in the local area to bn nominated

by the Chairperson.
14,Two Social Workers to be nominated by Chairperson'

Clrairperson.
Member-Seeretary.
Member.
Member.

Member.
Member.
Member.
Member.

Member.
Member.

Member.

Member.
Member.

Member,

Com missicner-Cum-Secretarl'
to tle GqveTpmeat $f Trin*fa.

1"1 \

( G.K.Rft



Conv to :-

1. Secretary to Govemor,Raj Bhavan,Agartala.

2' office of the chief MinisternGovernrneut of Tripura,Agartala.
3 .Offue of the All Ministers,Tripura,Agartala.

4. office of the chairrnan,Tripura state pofiution contror Board.
5. Chief Secretary, Government of Tripura,Agartala. .

6, All Departments,Govenunent of Tripura,Agarta"la.

7. All Heads of Department, Govt. of Tripura,Agartala_

8' District Magistrate & coilector, west Tripura Dist,
9. All Mennbers of the Committee,

0ony fllso forwarded tg l-

I) The secretary, Ministry of Environment and Forests, Govt, of India,
New Dethi-I10003,

2) Director General of Factory Advice service & Labour Institute,Ministry of
Labour,cenffal Labour Institute Brdg. N s Mankiker Marg, sion,Mumbai_
400022.

!.
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GOY&RNMUNT OF TRIPURA
DNPARTMENT OF SCIENCE,TECHNOLOGY & ENVIRONMENT

PANDIT NEHRU COn{PI",EX: GURKHABASTI.4,$ARTALA.

No.r.S(lyDSTE/Ert[YlP t-Y / ,A\1"* 55 3 Daterl,Agartal*,the. J fr ,, .,.tZW.

NOTIFI.SATION

In e.xercise of the powers conferred by Sub-Rule (1) of Rule-8 of the Chemical

Accidents (Emergency,Flanning,Preparedness & Response) Rules, l996,the Covernment

of Tripura hereby constitutes the Local Crisis Group for Bishalgarh Sub-Division as

follorvs:-

I . Sub-Divisional Magistrate, Bishalgarh.
2. Inspecior of Factories,West Tripura District.
3. Manager, LPG Bottling Plant,Bishalgarh or his representative.
4, Two names & address of Transporters fbr carrying LPG

to LPG Bottling Plant, Bishalgarh.
5. Officers in Charge, Fire Service $tation, Bishalgarh.
6. Officers in Charge, Polise Station, Bishalgarh"
7. Block Development Of;ficsr, Bishalgarh Block.
8. One representative of Civil Defbnce.

(to be nominated by Civil Defence)
9. Medical Officer-Incharge, CHC, Biehalgarh.
l0.Editor of LocalNewspaper of likeiy circulated local

Newspaper is to be speoified as per the docision of the Govt,
I 1 . Community Leader/Sarpanch/Vi llage Pradhan nom inated

By the Chairperson.
12.One representative of NGOs to be nominated by the Chairperson.
l3.Two Doctors emiuent in the local areato be nsminated

By the Chairperson.
l4.Two Social Workers to be nomhated by the Chairperson.

Chairperson.
Member-Secretary.
Member.
Member.

Member.
Member.
Member.
Member.

Member.,
Member.

Member.

Member.
Msmber.

Member.

Comminsioner-Cum-Seeretary
to the Gover.*Sgent of Trirurq.
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Conv to :-

1" Secretary to Governor,Raj Bhavan'Agartala'

Commissiorer-C*m-Secrtttry
Tp the GqYernment of TriPur*'

2. Offiee of the Chief Minister,Qovernment of Tripura,Agartala'

3 . O ffce o f the All Mini sters,Tripura,A gartala'

4.offrceoftheChairmarr,TripuraStatePo}lutionControlBoard'

5. Chief $eeretary , Govemment of Tripur*'Agartala'

6. Al I Departments,Oovernmed of Tripura'Agartala'

?. ,A.tt Heads of Department, Govt- of Tripura'Agartala'

8. District Magistrate & Coltector, West Tripura Dist'

9. Alt Members of the Committee'

Copv also fot:ryflr$ed to :-

1) The secretary, tr{iuistry of Environment and Forests, Govt' of India'

New Delhi-110003'

?) Director Genoral of Factory Advice Service & Labotulnstitute'Ministry of

Labour,central LaboBr Institrrte Bldg. N s sdafikikerMarg, sion,Murntai-

4A0A22,

l*. I
l$ (i

.*siy t*.{..
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Government of Tripura
Labour Department

(Factories & Boilers Oreanisationl

No. F. 7(4e)-FB/HCR/ 1ee0(p)/ ! .' iii - 1t Dated., Agartala, the ll hrseptember, 2O20.

NOTIFICATION

In exercise of the power conferred by Sub-Rule (1) of Rule-g of the
Chemical Accidents (Emergency Planning, Preparedness and Response) Rules, 1996, the
Government of Tripura hereby constitutes the Local Crisis Group for Udaipur
Sub-Division as follows:

1. Sub-Divisional Magistrate, Udaipur.
2. inspector of Factories, Gomati District, Udaipur.
3. Plant Manager, OTPC Ltd., palatana, Udaipur.

- Chairperson

-Member Secretary

-Member

-Member

-Memtrer

-Member

-Memtrer

-Memtrer

-Member

-Memtrer

-Member

-Member

-MemLrer

-Member

4. Two narnes & address of Transporter for carrying Hazardous Chemicals.
5. Oflicer in charge, Fire Service Station, Kakraban.
6. Officer in charge, Police Station, Kakraban.
7' Block Development officer, Kakaraban Block, Kakraban.
8. One representative of Civil Defence.

9. Medical officer-In charge, sub-Divisional Hospital, udaipur.
10. Editor of Local Newspaper.

11. Gaon Pradhan nominated by the Chairperson.
12. one representative of NGo to be nominated by the chairperson.
13. Two Doctors eminent in the local area to be nominated

by the Chairperson.

14. Two social workers to be nominated by the chairperson.

By order of the-Goverrror
?

;":, .t t- -, ';C
i,uiJlt''( '

Deputy Sdcrbtary to the
Government of Tripur4.

Contd.



Copy to :-

1' The Principal secretary to the Governor, Raj Bhavan, Agartala.

2. Office of the Chief Minister, Government of Tripura, Agartala.

3. The Chief Secretary, Government of Tripura, Agartala.

4. The chairman, Tripura state Pollution control Board, Agartala.

5. Sub-Divisional Magistrate, Udaipur, Gomati District.

6. All Members of the Committee.

7. The Manager, Government Press for publication of this Notilication in the ne>rt
issue of official Cazette.

,,.1.

t,td '))u
Deputy Secret'ary to the
Government of Tripur.:a.
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Government of Tripura
Labour Department

(F actories & Boilers Organisation)

No. F. 7(4e\-FBIHCR/1ee0(P) I I "'-1.;t - lli Dated., Agartala, the li "ffSeptember., 
202O.

NOTIFICATION

In exercise of the powers conferred by Sub-Rule (1) of Rule-8 of the
Chemical Accidents (Emergency Planning, Preparedness and Response) Rules, 1996, the
Government of Tripura hereby constitutes the Local Crisis Group for Dharm:rflagar
Sub-Division as follows:

1. Sub-Divisional Magistrate, Dharmanagar.

2. Inspector of Factories, Unakoti District, Kailashahar.

3. Depot Malager, Indian Oil Corporation Ltd., Rajbari, Dharmanaga-r

4. TWo narnes & address of Transporter for carrying Hazardous Chemicals.

5. Officer in charge, Fire Service Station, Dharmanagar.

6. Officer in charge, Police Station, Dharmanagar.

7. Block Development Oflicer, I(adamtala Biock, Kadamtala.

8. One representative of Civil Defence.

9. Medical Ofticer-In charge, Sub-Divisional Hospital, Dharmanagar.

10. Editor of Local i\.*"pup.r.
11. Gaon Pradhan nominated by the Chairperson.

12. One representative of NGO to be nominated by the Chairperson.

13. Two Doctors eminent in the local area to be nominated

by the Chairperson.

14. Two Social Workers to be nominated by the Chairperson.

- Chairperson

-Member Secretar5r

-Memtrer

-Member

-Memtrer

-Member

-Memk,er

-Member

-Memtrer

-Member

-Member

-Memt,er

-Member

-Member

By order of the Governor

f" r-- i) ,1

_ tl.il-,\,,
Deputy Secretar5r to the
Government of Tripuria.

Contd.
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Copy to :-

1. The Principal Secretary to the Governor, Raj Bhavan, Agartala.

' 2. Office of the Chief Minister, Government of Tripura, Agartala.

3. The Chief Secretar5r, Government of Tripura, Agartala.

4. The Chairman, Tripura State Pollution Control Board, Agartala.

5. District Magistrate & Collector, North Tripura District.

6. All Members of the Committee.

7. The Manager, Governrnent Press for publication of this Notification in the next issue
of official Gazette.

$qn
Deputy Secretar5r to the
Government of Tripura.


